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WELFARE (KUMARI KUMUDBEN M.
JOSHI) » (a) The information about the
doctor-patient ratio in the country as a
whole is not available.

(b) Information about the doctor-patient
ratio in major hospitals under the control of
the Ministry of Health and Family Welfare
and the Delhi Administration is as follows :

1. Dr. R.M.L. Hospital 1:10
2. Safdarjang Hospital 1:38
3. All India Institute of Medical

Sciences 1:24
4. Lady Hardinge Medical College

and Smt. S.K. Hospital 1:30
5. L.N.J.P.N. Hospital -1:45
6. G.B. Pant Hospital 1:23

7. Deen Dayal Upadhayaya
Hospital 1:40

8. Dr. N.C. Joshi Memorial
Hospital 1:66

9. M.A.M. College and Hospital 1:70
10. Police Hospital 1:31
11. Poor House Hospital 1:91

(c) Similar ratios for developed countries
like U.K., U.S.A., West Germany and
USSR are not available. As such compari-
son with them is not possible.

(d) With the expansion of the hospitals
and other health centres in the urban and
rura) areas there would be substantial impro-
vement in the availability of doctors and
medical services to the community.

Conference of Gulf Malayalese
1455. SHRI DEEN BANDHU VERMA :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether it isa fact that a ggnference

of Gulf Malayalese was held at Trivandrum
in July this year ;

(b) if so, the problems discussed in the
Conference ;

(c) what are the special measures under
consideration of the Government to reduce
air rates to the Gulf states, liberalisation of
Customs and management for higher educa-
tion of children of Gulf Malayalese ; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Yes, Sir. A
meeting stated to be of Gulf Malayalese was
held in Trivandrum on July 22, 1983.

(b) The problems -discussed at the meet-
ing it is gathered included the question of
reduction of airfare between Gulf points and
Trivandrum, handling of persons returning
from the Gulf by Customs officials, and
allegations of harassment at Bombay air-

port.

(c) and (d). The Minister of State for
External Affairs had visited several Gulf
countries in May this year and had obtained
first hand information regarding problems
faced by Indian nationals there. Appro-
priate action has already been taken in so
far as subjects concerning the Ministry of
External Affairs. Issues which involve other
Ministries and Departments have been
referred to them for necessary action.

Amendment of Haj Act, 1959

1456, SHRI GHULAM MOHAMMAD
KHAN :
DR. PRATAP WAGH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that a Sub-Com-
mittee on the question of amending the 1959
Haj Act was formed to suggest a new Bill to
replace the existing Act ; and ; |

(b) ifso, the number of meetings held
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by the Sub-Committee and the progress of
the Sub-Committee in the preparation of the
draft Bill ?

THE MINISTEk OF STATE IN THE
MINISTRY OF- EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) . Yes, Sir.

(b) The Sub-Committee of the Central
Haj Advisory Board had two meetings in
April and October this year. The Com-
mittee has prepared a draft Bill which has
been referred to all the members of the
Central Haj Advisory Board for suggestions/
comments, if any, before undertaking legis-
lation to amend the {present Haj Committee
Act.

FIOOTE, FIRER, TAEATZ, q2a1 T
ArEAEe Iwd @aat o1 favani &
fasg femwas

1457. =0t TAHATY AYATT TO0EAY © FAT
[ WA 9 AT A FW Y (% ¢

(%) #Far werara FY Frror, gAAawa,
TATRIAIE, A1, ATHAGIS e LA 9T
-1 JOTE T & grada e, fafag aege
qa7 o=y T2l & SFaATdl ¥ fawd qwr ¥4
|l el o srfaga frdarat &
ar ¥ fawwd g g% §;

(=) #a1 7 way § B B W T
¥ st Far g7 ordt ¥ araoEt @ ge-
gorg g2wAt ¥ AR sfvafaaard arg af
g &k

() afx gi, @t 3o d5a § Fav FTEAE
ML ?

W darerw § Tea WA (N e Fo
Wt WAE) : (F) UG A9 F AT
FITOTE, FATIUA, TIAT AT HTAGNT
w2y & e, fafag acgsl T o7 @
¥ 3%ardl & favg *1% fosma wea T
g€ 2 afrT 1982 F & wa & qradAl
FT AT 7 FW a9 IA(GFA T &
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frgea #<3 & oo gargraTe ¥ dud avg-
fom e&e saard wgwrd afafy & fafag
FEGST FT 3FT 6-12-82 1 7@ FT fagvaaw
a1, afsa gNa 9y F @Efaar 5@ @
17-1-83 #tagra & faar | EngE=
29T 9T AT BISAT AGATH FIIA B &
T &1 3% fuwdt qr T &Y fasFaa fash
oY, afwT ag garfoa ad g

(@) stz (w) ¥ sfawrfe/frdasi
FIT AT-FIT W AR g § agr fadeor
fd sy § 1 afeT araore) sl g
# 1% w1 gfrafaaar a8 arg 7€)

Congestion at Bombay Port due to
Strike by Stevedores

1458. SHRIMATI USHA PRAKASH
CHOUDHARI: Will the Minister of
SHIPPING AND TRANSPORT be pleased
to state :

(a) whether it is a fact that the Bombay
Port had faced congestion and several ships
carrying edible oils and other essential items
could not be unloaded due to sirike by ste-
vedors.

(b) if so, the details thereof ;

(c) what were the remedial measures
taken and arrangements made for ' bringing
an end to the srike launched by the staff at
the port ; and

(d) the details in regard thereto ? .

THE MINISTER OF STATE IN. THE
MINISTRY OF SHIPPING  AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a)and (b).
The Bombay Port suffered congestion due to,

. strike by the dock clerks, foremen and super-
visors, who are engaged by the stevedores,
from 20 October to 4 November, 1983, The
strike did not affect the working of vessels
carrying bulk liquid cargoes, including edible
oils, as these personnel are not required for
the discharge of these cargoes. However, the
strike effected the cargo handling ope-
rations of 11l other categories of vessels viz.





